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The Grant is still available for the railway |

sector and has not been withdrawn for
diversion to any other sector.

Number of Scheduled Castes and Schedu-
led Tribes Employees in Indian
Embassies Abroad

1434. SHRI RAM VILAS PASWAN :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) total number of employees working
in each Indian Embassy/Mission abroad
together with their designations ;

(b) what is the number of employees of
Scheduled Castes/Scheduled Tribes in each
Embassy/Mission ; and

(c) whether vacancies reserved for Sche-
duled Castes/Scheduled Tribes have not been
fully filled in all the Indian Missions/Emba-
ssis and if so, what are the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) The requisite
information is being collected and will be
laid on the Table of the House shortly.

(b) The required information is also
being collected and will be laid on the Table
of the House shortly.

(c) Officers belonging to Scheduled
Castes and Scheduled Tribes are posted
abroad on the same basis as other officers.
The percentage of reservation is taken into
account at the time of recruitment.

Amount of Stipends given to Interns,
House Staff and Doctors

1435. SHRI SOMNATH CHATTER-
JEE : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) State-wise and Union Territories the
minimum and maximum amount of ‘stipends
given to interns and house-staff ; and

(b) the same ip the case of Government
doctors ; State-wise and Union territories ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI  MOHSINA
KIDWAI) : (a) and (b). The Interns/
«House Staff arc paid a fixed amount as
stipend and the same varies from State to
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State. No details -of the stipend paid to
Intern by States are available with this
Ministry.

In the Central Institutions/Hospitals (in-
cluding statutory/autonomous bodies wholly
financed by the Central Government),
interns are paid stipend at the rate of
Rs. 550/- p.m. and Junior Residents are
paid fixed amount of stipend of Rs, 500/-
p.m. plus allowances.
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